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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)

Thursday, 19" June, 2003/ Jyeshtha 29, 1925(Saka)
No.: 261
DETENTION AND RELEASE OF MEMBERS
Hon’ble Members are informed that Hon’ble Speaker has received intimation regarding detention

and release of the following Members from the Addl. Dy. Commissioner of Police, South West & South
District: -

Sl No. Name of the Ministers /Members Detained on Released
1. Shri Tarvinder Singh Marwah 03/06/2003 at 02.15 PM  03/06/2003 at 5.35 PM
2 Shri Ashok Singh 12/06/2003 at 09.55 AM  12/06/2003 atl1.33 AM
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